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give herein below the detajls of the assets (immovable, movable, bank balance, etc.) of
myself, my spouse and dependants*:

A. Details of Mmovable assets .
(Assets in joint name indicating the extent of joint ownership will also have to be
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Banks, Financial
Institutions And . D
Non-Banking ga,gz/j)a et
Financial

Companies ,

(i) |Bonds,

Debentures and / o

Shares in e A Y ; b
companies
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Savings, LIC - ] : i
Policies, etc.
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B.

Details of Immovable 'assets

[Note: Properties in joint ownership indicating the extent of joint ownership will

also have to be indicated]
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] | T o [

Spousea -
Name(S) t-1.

Dependain | Dependant
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(i)

Agricultural Land

- Location(s)

- Survey number(s)

- Extent (Total
measurement)
-Current market value

(if)

Non-Agricultural Land
- Location(s)

- Survey number(s)

- Extent (Total

-Current market value
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(iii)

Buildings (Commercial
and residential)
Location(s)

= Survey /door -

number(s)

- Extent (Total
measurement)

- Current market
value

(iv)

Houses / Apartments,
alc.

- Location(s)

- Survey /door
number(s)

- Extent (Total
measurement)

- Current market

(v)

-| Others (such as

value -

interest in property)
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‘I give herein below the details of my uab;htres / over dues to publlc ﬂnancral '

+ institutions and government dues:-.. .
[Note : Please grve separate details for each ltem)

Name & add;ess of Bank /

Amount outstanding as

Sr. Description

No. Financial Institutions(s) / T et e e e
: Department (s)

a) (i) Loans from Banks

(ii) Loans from financial

institutions
(iii) Government Dues:

accommodation

(a) dues to departments
dealing with government

dealing with supply of
water

(b) dues to departments

(c) dues to departments
dealing with supply of
electricity
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2 Personal Detail
—=fsonal Detail

GPF/cp

Gender

C'lass'/ Group i

- Cadre
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(d) dues to departments
dealing with telephones
(e) dues to departments
-dealing- with-gevernmen -
transport (including
aircraft and helicopters
(f) Other dues, if any

(1) Income Tax including

surcharge [Also Indicate
the assessment Year upto
which Income Tax Return
filed. Give also Permanent
Account Number PAN

(i) Wealth Tax [Also
indicate the assessment
Year upto which Wealth
Tax return filed.

B.S._S.- Bihar Secretarfat Service etc,)
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I hereby declare that thh above details are true tg the best of my
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